BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE,
CHENNAI

ORIGINAL APPLICATION NO. 9 of 2022 (SZ)
IN THE MATTER OF:
Pisati Indira Reddy,
Ranga Reddy District,
Telangana and Another ...Applicant(s)
Versus
Union of India,
Rep by its Secretary,
MoEF & CC, New Delhi and Ors. ...Respondent(s)

REPORT OF THE MINES AND GEOLOGY - R3

S.NO DATE DESCRIPTION PG-NO

i 19.01.2026 Status Report of the Assistant Director of Mines 1
& Geology, Ranga Reddy District

2. 19.01.2026 Status Report of the Assistant Director of Mines T
& Geology, Yadadri Bhuvanagiri District

Place: Chennai

Date: 19.01.2026 Mrs. H. Yasmeen Alj,
Counsel for the 3 Respondent.




Report of the Asst, Director of Mines & Geoloqy,
Rangareddy District

1. It Is respectfully subm Itted that there are (24) quarry leases are existing
/) held In Sy.No.268 Chinnaraviryala Village, Abdullapurmet Mandal,

Rangareddy District, The details of quarry leases are as follows:

Remarks

S. Lessee Name & Extent Location of the Peirod of
No Lessee ID (Ha) quarry lease area. lease
Sy.No.268
M/s.BNR Stone Crushers
ID No.1511080041 : ' Chinnaraviryala Vg., 05-05-23
Abdullapurmet Mdl.,
M/s.Sri Laxmi Narasimha Sy.No.268 (7A,7B, 8A &

2 | Metal Industries, 1D 10.08 8B), Chinnaraviryala 08-05-08 to

No.1511080137 Vg., Abdullapurmet 07-05-23
Mdl.,
M/s.Superfine Sand (Hyd) Sy.No.268 (13 14 15 &

3 | Ltd, Sri.G.Malakondaiah, Mg. 20.15 16), Chinnaraviryala 18-04-08 to
Director, ID No.1511080072 Vg, Aba‘é'l'apurm“ 17-04-23
M/s.Padmavathi Metal Sy.No.268 (BIA & 31B),

4 | Industries, 5.04 Chinnaraviryala Vg., 035035933&
1D No.1511080114 Abdullapurmet Mdl.,

B A e A s Sgﬁli\lnorgSas\/l(rbgl;o\/zgl)' 18-04-08 to

. o » .
VELT o..1 11080971 Abdullapurmet Mdl., 17-04-23
g/s.in;n;hiaéal Industries Sy.N0.268 (11A & 11B),

gt el 504 | Chl iryala V 03-03-08 1o
Chandrashekar, Mg.Director, : SIS Ty 04-05-23
ID No.1511080067 Abdullapurmet Mdl.,

5 | M/s.Shona Engineers, ID = SY.No.268 (25A & 25B), | 56 7 08t
No.1511080116 : Chinnaraviryala Vg., 25-07-23

Abdullapurmet Mdl.,

g | M/s.Vasavi Stone Crusher, 504 Sy.!:“holﬁfmgrsa\(/llrzgla&vém)' 11-04-08 to
ID No.1511080004 rdaliase Tt T 10-04-23
M/s.Sai Rohit Metal Sy.No.268 (33 to 35) <

9 | Industries, 15.12 Chinnaraviryala Vg.,' 189(3323;0
1D N0.1511140038 Abdullapurmet Mdl.,

1o | Sri R. Jagadish Kumar, Ea Sgﬁ?:“:;:;%ﬁ;g\?;)' 01-05-08 to
1D No.1511080040 Abdullapurmet Mdl., 30-04-23
Sy.No.268
11 Sri.G.Malakondaiah, 15.12 ( A4, A5 & 36), 01-05-08 to
ID No.1511140006 i Chinnaraviryala Vg., 30-04-23
Abdullapurmet Mdl.,
M/s.Superfine Sand (Hyd)
Ltd, Sri.G.Malakondalah, Sy:No.268 (23 & 24), | ‘59.05.0g to
12 y 10.08 Chinnaraviryala Vg.,
Mg. Director, ID Abdullapurmet Mdl 08-05-23
No,1511140037 f
M/s.KRC Infra Projects, Sy.No.268 (10A, 10B), 08-05-08 to
13 | Partner Sri.J.Maheshwar, ID 5.04 Chinnaraviryala Vg., 07-05-23

No.1511140005

Abdullapurmet Mdl.,
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Sy.N0.268 (1A, 1B, 2A, 2B
M/s.Rock Crushing Indla PVt 3A\,(3B, ah, -(13, SA 58, 6A& | 02-05-08 to
14 | d 30.23 | ggy Chinnaraviryala Vg,, | 01-05-23
D No.1511080069 Abdullapurmet Mdl.,
M/s.Sal Baba Metal Sy.No.268 (30A, 30B), | (g-05-08 to
15 | Industries, 5.04 Chinnaraviryala Vg., 07-05-23
ID No.1511080136 Abdullapurmet Mdl.,
M/s.Rock Crushing India Pvt. Sy.No.268 (28A, 288,
16 Ltd, Mg. Director 10.08 29A & 29B), 08-05-08 to
Sri.G.Chandrashekar, ; Chinnaraviryala Va., 07-05-23
1D No.1511080123 Abdullapurmet Mdl.,
M/s.GMR Stone Crusher, Sy.No.268 (A1,A2,B1 &
Prop.Sri.G.Ram Mohan Rao, B2) Chinnaraviryala 01-05-08 to
& S/o.Venkataiah, 1008 Vg .', Abdullapurmet 30-04-23 ;h;r:gaassé .a-lz;en
M/s.Superfine Sand (Hyd) ;
Sy.No.268 (22A & 22B), oy reneV\{al
18 l[')tid' Stri.G.MaIakondalah, Mg. | s5.04 Chinnaraviryala Va., ogqusqg::o applications,
s Abdullapurmet Mdl. pending for want
1D N0.1511080131 J of EC; CFE &
M/s.Sri Thirumala Stone o CFO.
o | S2nd Metal Industry, o4 Syémsaei\(,?;glgs:B), 17-06-08 to
Prop.Smt:B.Prabhavathi, ID : Abdullapurmet Mdll' 16-06-23
No.1511080115 P 't
20 | W/s:V.K.A Constructions, Sy.N0.268 (12A, 12B), | 18-04-08 to
ID No.1511120008 5.04 | Chinnaraviryala ¥a. 17-04-23
: Abdullapurmet Mdl., e
Sy.No.268 (9B)
Sri.B. ; 12-09-22 to
21 | no 305:3212'3‘805?“"' 10 1.62 Chinnaraviryala Vg., 01-06-33 ik
i Abdullapurmet Mdl., Thiﬁft?g:eand
M/s.KRC Infra Projects, Sy.N0.268 (9A), e working.
22 | rep.by smt.K.Swathi, 3,34 Chinnaraviryala Vg., 0(2)19(6)61-3;0 g
1D No.3011180034 Abdullapurmet Mdl.,
. Sy.No.268 '
Sri.K.Krishna Reddy; - 4 04-02-15to :
23 ; 10.08 Chinnaraviryala Vg., s Lease inforce
ID No.1511150043 Abdullapurmet Mdl., 03-02-30
The Govt. granted
extension of (5)
M/s.Telangana Mineral : Sy.No.268, 14-11-2008 to years w.e.f.
24 | Development Corporation 26.88 Chinnaraviryala Vg., 13-11-2023 13.11.2023.
Ltd ' Abdutlapurmet Mdl., s:;zniftnezi Lzatséz
so far.

2. Out of whi
application

production of

Clearance an
clearance (EC)

inforce i.e., 1) Sri
rep.by Smt.K.Swat
and the remaining
Govt. granted extension of (5) years

ch, (20) quarry lease holders (from
for renewal of their guarry
years and the grant of renewal of quarry
Environmental Clearance;

Authorities. The said quarry leaseholders
d they are in the process 0
from the SEIAA, Telangana.

leases
CFE &

'B.Manish Reddy (S.No.21); 2

hi (S.
quarry lease he

No.22) and 3)

“of lease deed was not executed so far.

leases for a

have applied for Environmental
f obtaining Environmental

The (3) quarry leases are

Sri.K.Krishna
Id by M/s.TSMDC Ltd (S.No.24),
w.e.f 13-11-2023, but the extension

¢ No.1 to 20) are filed
further period of (20)
were pending due to non
CFO from the concerned

) M/s.KRC Infra Projects,
Reddy (S.No.23)
the
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3. The officlals of the Pollution Control Board; Mines & Geology; Revenue;
TGSPDCL and Police jointly taken up for Inspection of quarry leases
located In Sy.No.268 of Bandaraviryala Vg., Abdullapurmet Mdl.,
Rangareddy District on 10-12-2025. As per the report, the status of
quarry leases are follows:

S. Lessee Name & Extent | Location of the quarry | Pelrod of Remarks
NoO Lessee ID (Ha) lease area. lease
Sy.N0.268
SO = o, (26A, 268, 27A & 27B), | 06-05-08 to
1 | Prop. Sri.B.Nanda Reddy, 10.08 Chl, : iryala V 05-05-23
1D No,1511080041 Ubabordld o iy
Abdullapurmet Mdl., '
M/s.Sri Laxmi Narasimha Sy.No.268 (7A,7B, BA & | 1o e g 1o
2 | Metal Industries, ID 10.08 | 8B), Chinnaraviryala Vg., 07-05-23
No0.1511080137 Abdullapurmet Mdl.,
M/s.Superfine Sand (Hyd) Sy.N0.268 (13 14 15 & 18-04-08
3 | Ltd, Sri.G.Malakondaiah, Mg. | 20.15 | 16), Chinnaraviryala Vg., to
Director, ID No.1511080072 Abdullapurmet Mdl., 17-04-23
M/s.Padmavathi Metal Sy.No.268 (31A & 31B), | 49.05.08 to
4 | Industries, 5.04 Chinnaraviryala Vg., 08-05-23
ID No.1511080114 Abdullapurmet Mdl.,
Sy.No,268 (18 to 21),
M/s.Telangana Rock Sand ; 18-04-08 to
> | put. Ltd, ID No.1511080071 | 2015 |  Chinnaraviryala Vg, 17-04-23
Abdullapurmet Mdl.,
M/s.Anantha Sai Industries
s | Pvt. Ltd, Sri.G. T e e (.HAF 5B | 05-05-08 to
Chandrashekar, Mg.Director, : Sudiciadiel Lot 4 04-05-23
ID No.1511080067 Abdullapurmet Mdl., T[:]oanorkmg,
e Leases are
M/s.Shona Engineers, ID Sy:No.268 (.ZSA & 258), 26-07-08 to | expired and non
7 NO.1511080116 5.04 Chinnaraviryala Vg., 25.07-23 y
: _ Abdullapurmet Mdl., WOT_Z':SV'V;”“
: Sy.N0.268 (17A & 17B), AA iy
8 ?ﬂD/Sr&Vafgﬂggon%Crusher, 5.04 Chinnara\(/iryala vg., 110944?82;0 apphcatlons,
& 0004 Abdullapurmet Mdl., 10-0 pending for want
M/s.Sai Rohit Metal Sy.No.268 (33t0 35), | ;o 04 gty | OF ECiCFE&
9 | Industries, 15.12 | Chinnaraviryala Vg., 09-04-23 CFO.
ID No.1511140038 ' __Abdullapurmet Mdl.,
Sri R. Jagadish Kumar, . |, SY:No.268 (A3 & B3), " |' o) ne g ¢o
10 | 1D No.1511080040 304" )"~ Chinnaraviryala.vg., 30-04-23
: t Abdullapurmet Mdl.,
Sy.No.268°
11 Sri.G.Malakondaiah, 15.12 ( A4, A5 & 36), 01-05-08 to
ID No.1511140006 St Chinnaraviryala Vg., 30-04-23
Abdullapurmet Mdl.,
M/s.Superfine Sand (Hyd)
12 Ltd, Sri.G.Malakondaiah, 10.08 Sggm‘:ﬁs (23 8. 24), 09-05-08 to
; raviryala\Vg.,
Mg. Director, ID ‘Abdullapurmet Mdl 08-05-23
N0.1511140037 o ’
M/s.KRC-Infra Projects, Sy.No.268 (10A, 10B), 08-05-08 t
13 | Partner Sri.J.Maheshwar, ID 5.04 Chinnaraviryala Vg., 07_05_23°
No.1511140005 Abdullapurmet Mdl.,
Sy.N0.268 (1A, 1B, 2A, 2B 3A,
14 | M/s.Rock Crushing India Pvt, 30.23 3B, 4A, 48, SA, 58, 6A & 6B), | 02-05-08 to
Ltd ID No.1511080069 : Chinnaraviryala Vg., 01-05-23
‘ Abdullapurmet Mdl,,
M/s.Sai Baba Metal Sy.No.268 (30A, 30B), _nE.
15 | Industries, | 5.04 Chinnaraviryala Vg., 03793592;0

ID N0.1511080136

Abdullapurmet Mdl.,

(¥ Scanned with OKEN Scanner
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Sy.N0.268 (28A, 288,
29A & 29B),
Chinnaraviryala Vg.,
Abdullapurmet Mdl,,

Sy.No.268 (A1,A2,B1 &
B2), Chinnaraviryala Vg,
Abdullapurmet Mdl.,

Sy.No.268 (22A & 22B),
Chinnaraviryala Vg.,
Abdullapurmet Mdl.,

Sy.N0.268 {32A & 32B),
Chinnaraviryala Vg.,
Abdullapurmet Mdl.,

Sy.No.268 (12A, 12B),
Chinnaraviryala Vg.,
Abdullapurmet Mdl.,

Sy.No.268 (9B),
Chinnaraviryala Vg.,
Abdullapurmet Mdl.,

Sy.No.268 (9A),
Chinnaraviryala Vg.,
Abdullapurmet Mdl.,

Sy.No.268,
Chinnaraviryala Vg.,
Abdullapurmet Mdl.,

Sy.No.268,
Chinnaraviryala Vg.,
Abdullapurmet Mdl.,

08-05-08 to
07-05-23
01-05-08 to Non working.
30-04-23 The Leases are
expired and non
workling: Filed
07-05-08 to renewal
06-05-23 applications,
pending for want
of EC; CFE &
17-06-08 to CFO.
16-06-23
18-04-08 to
17-04-23
12-09-22 to
01-06-33
Working.
02-°06-18 to
01-06-33
04-02-15 to i
03-02-30 Non working
14-11-2008 5

to Non working. |
13-11-2023

4. Further, it is submitted that with respect to the respondents mentioned in

of 2025 in Original Application No.9 of 2022, the following

respondents of crushing Hot Mix Plants are falling in this office

Location of the area

Crushing / Hot
‘Mixplant

Sy.No.260,
Bandaraviryala Vg.,
Abdullapurmet Mdl.,

Stone Crushing Unit

. Sy.No.248, 268,
Bandaraviryala Vg.,
Abdullapurmet Mdl.,

-Stone Crushing Unit

Sy.No.253,
Bandaraviryala Vg.,
Abdullapurmet Mdl.,

Stone Crushing Unit

Sy.No.253,
Bandaraviryala Vg.,
Abdullapurmet Mdl.,

Stone Crushing Unit

Sy.No.268,
Bandaraviryala Vg.,
Abdullapurmet Mdl.,

M/s.Rock Crushing India Pvt,
Ltd, Mg. Director
16 | gr,G.Chandrashekar, 18
1D No.1511080123
M/s.GMR Stone Crusher,
Prop.Srl.G.Ram Mohan Rao,
i S/o.Venkatalah, 10,08
1D No.1511110002
M/s.Superfine Sand (Hyd)
Ltd, Sri.G.Malakondalah, Mg.
8 Dlréctor, ; 54
1D No.1511080131
M/s.Sri Thirumala Stone
Sand Metal Industry,
19 Prop.Smt,B.Prabhavathi, ID 5.04
No0,1511080115
M/s.V.K.A Constructions,
20 | 1D No.1511120008 Lo
Sri.B.Manish Reddy, ID
e No.3011220071 L9
M/s.KRC Infra Projects,
22 | rep.by Smt.K.Swathi, 3.34
ID No.3011180034
Sri.K.Krishna Reddy,
23 | ID No.1511150043 e
M/s.Telangana Mineral
24 | Development Corporation 26.88
Ltd
I.A.No.
jurisdiction. The details are given below:
S. | Responde ~ Name of the
No nt No. Respondent
1 7 M/s.Yadadri Stone
Crusher
2 8 M/s.BNR Sand
Manufacturing Unit
3 9 M/s.Sri Renuka Rock
sand Metal Industry
4 10 M/s.Sal. Rohit Metal
Industries
M/s.Tiruamala Rock
5 11 | Sad Manufacturing
Unit

Stone Crushing. Unit

2
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5

Sy.No.203P,
Abdullapurmet Mdl.,
Sy.N0.202 & 203,
7 19 l(v:'lclafmlsst:luc:tior'ts Saddupeiy V.. e
Abdullapurmet Mdl.,
Sy.No.206,
8 20 l(\:ﬂ/s.Amblca Infra Saddupally Vg., ~ Hot Mix Plant
Dinpeny Abdullapurmet Mdl., |
» Sy.No.207,
9 21 M/s.Mayank Infra Saddupally Va. * Hot Mix Plant
Compa 4 '
pany Abdullapurmet Mdl.,
Sy.No.207,
10 22 ZVS-P-N : Saddupally Vg., Hot Mix Plant
onstructions Abdullapurmet Mdl., —
Sy.No.208,
11 23 g/s'st'P'% Saddupa"y Vg,, Hot Mix Plant
ORStUCENS Abdullapurmet Mdl.,
Sy.No.207,
TATER TR saddupally V., Hot Mix Plant
PR S B Abdullapurmet Mdl.,
Sy.No.207,
TR L saddupally Vg., Hot Mix Plant
g Abdullapurmet Mdl.,

5. The estéblishment/erection of the stone cr
come under the purview of the Mines
Department does not have any control over

usher / Hot Mix Plants are do not
& Geology Department and the
the erection of units and do not

grant any permissions for erection of stone crushing units / Hot Mix Plants.

Stone Crusher Unit /.Hot Mix Plants,
permission for establ
Industries and the
Operation (CFO) will be issued by the

Board.

6. Further it is submitte
Reddy is holding a
Sy.No.201/2, 201/4, 2
Mdl., Rangareddy District. The s
Pertaining to the quarry lease;

ishment of units are issue

from the concerned Departments.

being an Industries, the statutory
d by the Commissioner of
Consent for Establishment (CFE) and Consent for
Telangana State Pollution Control

d that apart from the above leases, Sri.B.Nanda
quarry lease for Rough Stone; Road Metal; in
02P & 199P of Taramathipet Vg., Abdullapurmet
aid quarry lease area is under working.
the following permissions are obtained

(i) The Tahsildar, Abdullapurmet Mandal, Rangareddy District vide
Lr.No.C/2808/2022, dt:07-02-2023 reported that the applied is
Patta land. As per Revenue records for the year 2020-21, the
land belongs to Sri.B.Nanda Reddy and issued No Objection
Certificate for grant of quarry lease for Rough Stone; Road
Metal and Building Stone in Sy.No.201/2 (5-00), 201/4 (5-00),
202P (1-10) & 199P (0-20) of Taramathipet Vg., Abdullapurmet
Mdl., Rangareddy District in favour of Sri.B.Nanda Reddy.

e S

(E Scanned with OKEN Scanner
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() The State Level Environmental Impact Asseement Authoirty
(SEIAA) vide No.SIA/TG/MIN/420992/2023, dt:15-06-2023
issued Environmetnal Clearance pertaining to the quarry lease

" application of Sri,B.Nanda Reddy.

(il) The Telangana State Pollution Control Board vide Order
No.1558-RR-I/TSPCB/ZO-HYD/CFE/ZOZ3-292, dt:28-06-2023
issued Consent of Establishment (CFE) pertaining to the quarry
lease application of Sri.B.Nanda Reddy.

(iv) The Telangana State Pollution Control Board vide Order
No.1558-RR-1/TSPCB/ZOH/CF0O/2023-293, dt:28-06-2023
issued Consent of Operation (CFO) pertaining to the quarry
lease application of Sri.B.Nanda Reddy.

The leases were granted / renewed only after obtaining the requisite
statutory permissions i.e., Environmental Cleareance; Consent for

Establishment (CFE) and Consent for Operation (CFO) from the concerned
Authorities.

This is submitted for favour of kind information.

Asst. Direc'EcJﬂ!oJ% ai#ﬂ‘s & Geology,

Rangareddy District.

(¥ scanned with OKEN Scanner
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It is respectfully submitted that 4 quarry leases for Rough Stone & Road Metal are
existing in Deshmukhi Village, B.Pochampally Mandal, Yadadrl-BhuvanagIrl Dist. The details
are given below,

Name of :
S. the ease
No. Quarry Location Extent period EC CFE CFO
Lease
M/s, Sai NLG-
oy | SyNo.Ga&76of | o0 |09.06.2023 | starre/mmyay 1327/PCB/ZO/RCP/ Jg}’f;%g;’é%{;;
1 Stone Deshmukhi (v), | 40C to 9532/2022, CFE/2022- 22D R
Crushing | B.Pochampally(M) " | 08.06.2043 | dt.23.07.2022 220123919654, DT.22.08.2022 "
Industries Dt.22.08.2022 ekl
! £ : NLG- TSPCB/ZO/RCPIN
i Lo b 3.65 | 09092019 | SEIAA/TS/OLY 1051/PCB/ZO/RCP/ | LG/1051/CFO)202
2 ”;’e‘:,':,ye' 5 pfch';’;pa,f%h) Hect. | s 085030 DC;RI”;‘B’;‘;’JJ% CFE/2018-729, | 3-230524345574,
T ; 1o g Dt.03.05,2018 Dt. .03.2023
\ﬁéasa Sy No.56, 57, 58 30.08.2019 | SEIAA/TS/OL/Y NLG- TGPCB/ZO/RCP.N
3 Btone & 64 of 5.65 % DR-13/2018- | 1033/PCB/ZO/RCP/ | LG/1033/CFO/202
Crushing Deshmukhi (v), Hect. | 4 08.2039 4097, CFE/2018-593, | 4-240525194097,
Industries | B-Pochampally(M) T dt.08.03.2018 Dt.09.04.2018 DT.18.07.2024
Ws. s [ o NLG-
Venkata [ SY No.56/A and 24.07.2023 | SIA'TG/MIN/40 | 1425/pCB/70/Rep, | TSPCB/ZO/RCR/N
p Shive 65/A of 6.52 LG/1425/CF0/202
to 6480/2022, CFE/2023-
Metal Deshmukti) (v), | Hect, 23.07.2043 | dr.06.03.2023 | 230174447552 | 3-230524447578,
L1 nde ¥ Bt icin Dt.23.05.2023° | DT-24.05.2023
All the above said Quarry Leases are having valid EC & CFO issued by the competent
authority,

Further there are 6 Stone

= Crusher units are existing in
B.Pochampally(M), Yadadri-Bhuvanagiri

.Deshmukhi (V)
Dist. The details are given below. e

S.No. | Stone Crusher Unit Name MDL ID No. Locatl)op"h MDL f’é}lo& )
1 M/s. Sai Vikas Stone Crushing M272013026 gg:;f:h,& 7600 08/ tht;’- 023 240?3073069,
Industries ' : dt.07.06.2024
B (V),Pochampally(M) | 07/6/2028
M/s. Sri Venkata Shiva Metal Sy No. 56/A & 65/A | 28/08/2015 230524628766,
2 M272014030 of Deshmukhl (V), to
Industries Pochampally (M 26/08/2029 dt.19.10.2023
' M/s.JSAR ROCK SAND M272020075 | ashchi o O | 22 192020 | 21052285330,
MINERALS ‘ dt.06.03.2021
Pochampally(M) 20/12/2030
Sy No.80 to 84 of | 08/10/2022 | TSPCB/ZO/RTANL
4 ﬁ%ggﬁgﬁgﬁﬁgg M272017029 | Deshmukhi (v), to G/261/2018,
Pochampally(M) 08/9/2027 DT.11.09.2018
M/s.Srl Lakshmi Narsimha gy o 088 878 1 /2022 230524475545
5 Super Sand Industries Pvt. M272022100 Deshmukhi (v) to Dt.26,04.2023
Ltd., DS At 24/11/2027
Sy No.79/Part &
17/12/2022
6 | M/SBNR Concretes Pyt Ltd., | M272022101 gg{_;zamrtﬁfﬂ o, to zgg;‘%%z.gggg,
Pochampally(M) 16/12/2027

It is submitted that all the above
granted duly obtaining prior EC, CFE/CFO as

Quarry Lease and Stone Crushers are being
Per norms from the concerned authorities,

This Is submitted for favour of information. ~

Asst. Direct

of M ;;;E‘.Gsnbgvﬁcr—‘
Yadadri-B nagiri,
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